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and their Anchorages, Child Seats, Seats and their Anchorages are already mandated
step by step since 2010. Regarding Emission, the current notified requirement is Bharat
Stage IV (BS IV). The Government has notified draft notification GSR 187(E) dated
19.02.2016 to introduce Bharat Stage VI emission norms, skipping BS-V emission norms

for all vehicles to be applicable all over the country by 1st April, 2020.
Non-release of payments by TNGDC
904. SHRI SALIM ANSARI: Will the Minister of PLANNING be pleased to state:

(a) whether the NITI Aayog have received several representation from SSI units
based in NOIDA (UP) for non-release of payment by Tamil Nadu Generation and
Distribution Corporation (TNGDC) for energy meters;

(b) if so, the details and action taken by NITI Aayog on these representations;

(¢) whether NITI Aayog would consider to terminate and abate any financial
assistance in power sector to Tamil Nadu Government until TNGDC clears the dues of
SSI units for energy meters received and consumed without any justifiable reasons;

and
(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING (RAO INDERJIT
SINGH): (a) to (d) NITI Aayog received a communication/ complaint dated 9.3.2016 from
Shri Salim Ansari, Hon'ble Member of Parliament (Rajya Sabha) regarding non-payment
to certain supplier. Hon'ble Member of Parliament was communicated the action taken
on the communication/complaint. NITT Aayog does not provide any financial assistance

to State Government power and distribution companies.
Asset management system for National Highways

905. SHRI AJAY SANCHETI: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether the Ministry has set a target to have an asset management system
to have all details of the entire length of the National Highways;

(b) if so, the details in this regard; and
(¢) the details of the progress made in this regard, so far?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN P)): (a) and (b) Yes Sir. The Development of
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Road Asset Management System (RAMS) is in progress. RAMS is being developed

under World Bank Technical Assistance Progress.

(c) Mapping of 3000 km. of National Highways is currently in progress for the
asset management system. Upon completion, the remaining length of National Highways

shall be mapped subsequently.
Use of plastic waste in construction of roads

$906. SHRI MOTILAL VORA: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the target which has been fixed by Government for construction of roads using
plastic waste during 2016-17 and 2017-18;

(b) whether the roads, which are to be constructed using plastic waste, have been

selected;
(c) if so, the details thereof; and
(d) if not, by when the roads would be sclected?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN P): (a) to (d) Ministry has decided that
Bituminous mix with waste plastic shall be the default mode for periodic renewal with
hot mixes within 50 kms. periphery of urban area having population more than 5 lakhs
and any relaxation on ground of non-availability of waste plastic, cost etc. shall involve
approval of the Ministry.

FDI in construction of NHs

907. SHRI D. KUPENDRA REDDY: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the number of Foreign Direct Investment (FDI) proposals received, approved
and funds allocated separately for the construction of National Highways during each

of the last three years, State-wise; and

(b) the present status of projects under FDI and by when these projects would

be completed, project-wise?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN P.): (a) and (b) 100% Foreign Direct Investment

TOriginal notice of the question was received in Hindi.



